
NATIONAL CO LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.P No. 1460l(MAH)/2o17

CORAM: Present: SHRI BHASKARA PANTUII. MOHAN
MEMBER (J)

ATTENDENCE-CUM-ORDER SHEE"T OF THE HEARING OF MUMBAI BENCH OF
THE NATIONAL COMPANY I.AW TRIBUNAI ON 08.12.2017

SECTION OF THE COMPANIES ACT: I & Bp Code 20 16.
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ORDER

C.p. No. 1460/I&BC/NCLT/MB/MAH/2017
1, The Learned Representative of the petitioner is present.

2, He stated that Settlement is still in progress and figures are being worked
out to finalize the Setflement.

Hence the matter is posted to 14,12.20173
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BHASKARA PANTULA MOHAN

Member (ludicial)

NAME OF THE PARTIES: Ace Resources & Solution Rt. Ltd.
V/s.

Prince Marine Tralsport Services p\4. Ltd.


